433  Written Answers
Modernisation of Airports
9972. SHRI BANWARI LAL PURO-

HIT:
SHRI BALESHWAR YADAV:

Will the Minister of CIVIL AVIATION
be pleased to state:

(a) whether there is any difference of
opinion between the National Airports Au-
thority and the Department of Electronics
causing delay in the whole project aimed at
the modernisation of airports in the country;

(b) if so, the main problem which is
holding up the airport modernisation of proj-
ect; and

(c) the steps Government propose to
taketoresolve the problem and ensure early
modernisation of the major airports in the
country?

THE MINISTER OF ENERGY AND
MINISTEROF CiVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) No, Sir.

(b) and (c). Do not arise.

[Translation ]

Transportation of Coal

SHRI R.LP VERMA:
SHRI JANARDAN YADAV:

9973.

Wilithe Ministerof ENERGY be pleased
to state:

(a) whether the contract for the trans-
portation of coal from Chitra Colliery of
Eastern Coalfields (Coal India)to Banjmihari
siding which was valid upto May, 1990 was
cancelled and a new contract awarded at
higher rates from October, 1989 resulting in
heavy loss to the company;
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(b) it so, the details thereof and the
reasons therefor;

(c) the extent of loss suffered by the
company on this account; and

(d) the action taken by Government in
this regard?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) Contracts were
awarded to four parties in May, 1988 for a
period of two years for transportation of coal
trom Chitra Colliery to Banjmihari siding at
the rate of Rs. 57.70 per tonne with depart-
menfal pay loader loading Rs. 61.60 per
tonne with contractors pay loader loading
and Rs. 59.70 per tonnes withe departmen-
tal manual labour loading Subsequently, five
more parties were awarded the contract in
August 1988 at the same rate and on he
same terms and conditions. Registration of
contractors for transportation of coal against
the open tender to registration was com-
pleted in August '89°, and 23 registered
contractors were advised to take up trans-
portation of coal. Against this offer, three
more parties took up the work at the same
rate and on the same terms and conditions
as before. Thus, a total of 12 parlies were
awarded the work of transport of coal from
Chitra Colliery to Banjmihari siding.

Against an open tender floted on 28th
August ‘89’ letter of intent for three years was
issued on 14.10.89 to the party M/s Rungta
Projects Ltd. atthe rate of Rs. 66/- pertonnes
with departmental pay loaders loading. At
the time of issue of this letter of intent, ten
parties were operating out of the tweive
parties awarded the work earlier. Of the ten
parties, the work orders of six parties were
concelled. Four local parties were allowedto
cantinue the work against the old tender
simultaneously with M/s Rungta Projects
Ltd. working against new tender.





